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Private Mamrfaoturen of Bail 
Coache* ja l 'M im  

f  Sbri Vajpayee: 
•279.1  Shri Raghunath Singk: 

[  Shri Agadl:

Will the Minister of Railways be 
pleased to stafe:

fa) whether private manufacturers 
of rail coaches and wagons have re
cently made a representation to Gov
ernment in respect of the future of 
their factories;

fb) if so, the difficulties and de-
stands detailed tAeteiri; and\ > *

fc) Government’s response thereto?

The Deputy Minister of Railways 
fghr! Shahnfcwai Khan):'{a) V^. '
* (b) They have asked lot additional 
coach buildifig work the cutf-
Vent orders plated b$r North-Easte’rn 
Bail way.

(c) On account of the reduction in 
thi 2nd plan coach pr6cu*emeftt1 f>ro- 
fcramme, the Railway Administration 
ft unable to place any further order*. 
<

fertilisers

•MO. Shri Raul Reddy: Will the 
Munster of FW1 an'fl Agriculture bfe 
pleased to state:

(a) tjie quantity of fertilizers pro
posed to be lirfpor'tefl durtfig the re- 
lhfcining period o f  tfc^curfent 'year;

P>) tjie quantity Imported till now;

(c) the value of the quantities re- 
fe/red to lh pfcrts (A)’ antf (b) tibove;

(d) the payments made so far; and

(e) how the balance of payment 
v1}l be paid?

The Minister of Food and Agrlcnl- 
fnre (Shri A. P. Iain): (a) to (e). A 
ffetement M laid oh the Tatyfc at th* 
&fk Sabha. fSet 'Appte^x U, an- 
<«exure No. 28].

Development of National Highway*
• i * * . • » « *
*281. Shri Aefcar: W ill the Minister 

of Transport antf CcmtimmicatlMiar^ 
leased to state: ■ ' ’ r
; i •• ''

(a) whether Government is setting 
apart Rupees five bror& for develop
ment of “National fttghWays*’ ttoih o&t 
bf the excise duty on cement; ahd‘

(b) whether Government is also 
setting apart similar amount for con
struction of village roads in back
ward areas of the country?

The Minister of Transport and Com
munications (Shri S. K. Patil): (c)
fend (b). A  statement is laid on the 
Table of the Lok Sabha. [See Ap
pendix n, annexure No. 2B-A].

Transport In Delhi

*282. Sbri D. C. Sbarma: Will the 
Minister of Transport and Commu
nications be pleased to lay a statement 
showing:

(a) the number of taxis, two-seater 
scooters, motor cycle rickshaws and 
O.T.U buses plying in Delhi as on the 
&bth September, 1958;

(b) whether the above is likely to 
meet the transport needs on account 
of “India-1958” Exhibition in the 
Capital;

(c) if not. the steps taken to pro
vide additional transport facilities; 
and

(d) the number of additional per
mits issued, if any, for taxis, two- 
seater scooters, motor cycle rickshaw*, 
separately, for the exhibition period?

The Minister of Transport and 
Communications (Sbri S. Patil):
(a) to (d). A statement giving the 
in*»nnat,c“ required is laid on the 
Tabie rt the l*4c Safciha. {See Ap
pendix II, annexurr 29].




